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(iv) ADEQUATE  COMPENSATION TO
LAND OWNERS FOR  THEIR

ACQUIRED LAND IN UTTAR PRADESH
—
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(v) PricuT OoF BONDED LABOUR IN
THE COUNTRY

DR. V. KULANDAIVELU
(Chidambaram): I would like to
draw the immediate attention of the
House, and thereby the Union
Government, about the serious
plig .t of the boid d labourcrs in
our country, with sptcial rcfircice
to tle recent incid«nts of Lar:ss-
me .t and torture of the brr ded
labyio rs from Tamil Nadu in
M d .ya Prad'h and Aindhra Pra-
d's ., under the tyranny of the
contr:.ctors.

A; per the reports of the Mi-
nistr © of Labour, 1,44,930 bonded
labyarers have bien identified, of
which 84,269 only have been re-
habilitated throughout the cow try,
as o 30-6-1982. But in a survey
of N:tional Labour Institute, the
numb-r of bo: ded labourers is a
hig . a1s 2.9 million. The National
Labowur Institute surveycd 572
vill .ges cf 42 districts, and identi-
fied 5,00,000 bondcd labourers.
Actunlly, the figure may bc mani-
fold, as almost all the bonded
labyurers are ignorant, and aie
und r the constant threat and
horror of the contractors, leading ito
failure of discl.sure f their identity
as bonded labourers.

With reference to the bonded
labourers from Tamil Nadu at
Raison and Vidisha in Madhya
Prad sh, the poor labourers were

lured by job portunities by
agencies of the t;?htmctors, with



